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63.

64.

SL
No.

LoctHoncf
Bmtch9$

SL
No.

LoeaOono/
Branches

43. tMMOm 65. Kariyanfan

44. Papaura
66. Harihaipur

45. JaiMrirfiad
67. Korauta (P.T.)

46. Ashana
68. Bachdihawan

47. Bhapaufi
69. S a b h ^

48.
70. Jagadish Sarai

49. KasMpur
71. GiniBadgaon

SO. Pandaypuf
72. Saoi

51. Gawanlcata
73. Phattupur

52. Ifingtilar 74. Dharauli

53. Munari 75. Abholi

54. Kuwar 76. Ramnagar

55. Babusam 77. Biraonltot

56. Jagannattipur 78. Nai Bazar

57. Khunilw#ia 79. Majhgain

58. Paiwa lEngSsli

59. BoM RafaiiiB of CapHal By Smal Scala
industrlM From PubHc

60. Krialiwdultapur

61. OalMiia 7125. SHRI PRTTHVIRAJ D.CHAVAN
Wil tlw kinisiar of FINANCE ba pleased to

62. Abhi^ state:

(a) WfNrttartiM smalscaia Mkisliias 
are facing graat dMicull in raising capital 
from tha pubfic.



307 WriUanAnswan SEPTEMBER 13.1991 VIMaanAnswtn 308

(b) if so, tfM (totails thsraof; and

(c)theacliontaton^9iopos«dtob0 taken 
by the Union govamnwnt in this ragaid?

THE MMISTER OF STATE IN THE 
MINISTRY OF FMANCE (SHRi RAMESH- 
WAR THAKUR): (a) and (b). No representa­
tion has been reoehwd with regard to difficul­
ties being faced b|r pubic limited oon^Muiies 

raising capnai irom ira r'UDiic. Apptca- 
tions of Pubfic Imied companies for capttsd 
issues are processed keeping in view the 
relevant gukieineson issue of capital issued 
from time to time and consents for capital 
issues are granted if the proposal of tfie 
appScatnn company meets tiie guMeines/ 
norms on issue of capital.

<c) does not arise.

Perfonnanca ^  Overseas Blanches of 
Pubfk; Sector Banks

7126. O a  G .L  KANAUJIA: Wai the 
Minister of FMANCE be pleased to state:

(a) the pnfft/toss in Hie overseas 
branches of pubic sector banks during the 
lastttweeyearstMnk-wiseandoountry-wise;

0>)«hether1here has bean drastic fal in 
tfie business of certam branches:

(c) I  so. whether the government pro­
pose to wind up some of these branches;

(d) V so, the details tfieraof: and

(e) other remeifial measures proposed 
tobetakenliirtheGowemmenttoreducethe 
tosses?

THE MINISTER OF STATE IN THE 
MINISTRY OF FMANCE (SHRI DALBR 
SMGH): (a) and (b).Thebanksprspare their 
profit and loss account in flw format pre­

scribed in the Third Schedule of the banking 
Regutation Act, 1949. The piofitfloss posi- 
tkm of the bank as a whole is reflected 
therein. Profils/tosses of overseas branches 
are not indicated separateV-

(c) to (e). The operation of foreign 
branches of bKfian banks are contbuiously 
reviewed by Govt, and RBL Various steps 
have been taken in the last few years to 
monitor and improve the operatnns of the 
overseas branches. The steps are aimed at 
strengthening of personal poKcy and pru­
dential norms in regard to lending limits and 
country exposures, reinforcing if internal and 
supervisory control promoting cooperatton 
and coordinatkm among Indian banks port­
folio inspectnn fo intemattonai diviskMis 
closure of non-viaUe branches, review of 
problem credit etc. In^xtrtant devekjpment 
relating to overseas branches are also dis­
cussed by Governor, RBI in his action plan 
meetings.iyieasures have been inititated to 
consoNdate the overseas operatkms of India 
banks, which may, inter-aia indude the 
setting up of an intematkMial t>ank to tsdce 
over the existing branches of nationalist 
banks (except State Bank of kxlia)

Establishment of Ordnance Factory 
Defence College and Army Recruitment 

cum Training Centre in Karnataka.

7127. SHRI S.B.SIONAL W i the Min­
ister of DEf^NCE be pleased to state:

(a) whether there is any proposal to 
estabish an ordnance factory, a defence 
coiege and an army recruitment cum train­
ing centre in Karnataka in the near future:

(b) if so. the detaib thereof; and

(c) tite time by whk:h these are Bwly to 
beest^blshod?

THE MMISTER OF STATE IN THE




